12 T 2021 - 15 3TET 2023
INCOME TAX APPELLATE TRIBUNAL
’ Sub: Cause List for Friday 13.06.2025 : ’ :
| SI.No | Appeal No. | Assessee Name . [ Bench [EHIClub No. |

COURT ROOM 1 ,
Before Shri George George.K, VP & Shri Jagadish, AM _ ,
1 |MA 119/CHNY/2024 (ITA [D] BAKERS SPICES & INGREDIENTS PRIVATE C
882/CHNY/2024) LIMITED v
23 |ITA 1088, SA 48/CHNY/2025 [A] GOKULAKRISHNA (For clarification) - |- C
The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_1
COURT ROOM 2
Before Shri Aby.T.Varkey, JM & Shri Amitabh Shukla, AM
1-3  |SA 52-54/CHNY/2025 (ITA 762- [A] WAVOO REAL ESTATE CORPORATION B
764/CHNY/2025) ' .
45 |SA 56, 57/CHNY/2025 (ITA 1646,  |[A] ELUMALAI ' : . B
1647/CHNY/2025) ' '
6 [MA 101/CHNY/2024 (ITA [A] MIHO KIKUCHI A
131R/CHNY/2024) ' »
7 |MA 102/CHNY/2024 (ITA [A] SUBBUNADAR CHANDRA SEKAR A
538/CHNY/2024) i
8 |MA 80/CHNY/2024 (ITA [D] M/S. SIVASAKTHI TYRES A
586/CHNY/2023)
9 |MA 74/CHNY/2025 (ITA [D] ARREDS TRUST B
1R6R/ICHNY/2024) : ) :
10 |MA 95/CHNY/2024 (ITA [D] NILGIRI DIST PLANTATION WORKERS COOP
1427/CHNY/2023) THRIET AND CREDIT SOCIETY 1188 B
11,12 |MA 176/CHNY/2023, MA [D] V.NATARAJAN C
1/CHNY/2095 (ITA AR7
13~ IMA 70/CHNY/2024 (ITA [D] SMT. NIRMALA VENKATAPATHY C
2402/CHNY /20190 .
14-16 [MA 70-72/CHNY/2025 (ITA 88, 89, | [A] ROYAL SUNDARAM GENERAL INSURANCE D
91/CHNY/2018) COMPANY LTD
17 |IT(TP)A 112/CHNY/2024 [A] BONFIGLIOLI TRANSMISSIONS PVT. LTD. (TPC) D
(Part Heard) ' : _ '
18,19 |ITA 869, 870/CHNY/2025 [A] MANOHARAN (Part Heard) D
20 }ITA 2346/CHNY/2024 [A] SHRI PACHAMUTHU RAVI (Part Heard) B
21 |ITA 2811/CHNY/2024 [D] EVERWIN EDUCATIONAL AND CHARITABLE A
TRUST (For Clarification) -
Early Hearing Petition )
[ 1 |ITA 1053-1055/CHNY/2025 | [A] THANGAPADIAN CHARITABLE TRUST | C | 7 J
Clubbing Petition .
1 |ITA 157/CHNY/2025 MAHATMA EYE VISION AND RESEARCH C 60
ITA 1008/CHNY/2025 INSTITUTE B
Transfer Petition (To be transferred to "D" Bench for TP Issue)
[ 1 [ITA 841/CHNY/2025 |WOORI BANK [ B | 59 |

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_2



"\}"

COURT ROOM 2

Before Shri Aby.T.Varkey, JM & Shri Jagadish, AM

1,2 |MA2,3/CHNY/2025 (ITA 1403, [A] KARUR GOVINDARAJ RAAJESH KRISHNA A
CO.19/CHNY/2024) )
3 MA 73/CHNY/2025 (ITA [AJKLDAYV COLLEGE B
3300/CHNY/2024)
4-6 |ITA 65-67/CHNY/2025 [A] VIRUDHUNAGAR HINDI THOLAN (For C
7 |ITA170/CHNY/2025 [A] GIFTS TRUST (For clarification) C.
8 [ITA198/CHNY/2025 [A] SRI AKSHIYA SHIRADI SAIBABA TRUST (For C
clarification)
9 |ITA 688/CHNY/2025 [A] M/S. OORUNI FOUNDATION (For clarification) B
10 |ITA 14/CHNY/2025 [A] PREM EDUCATIONAL TRYST (For clarification) B
The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_2
_ COURT ROOM 3
Before Shri S.S.Viswanethra Ravi, JM & Shri Jagadish, AM
1,2 |[MA 91, 92/CHNY/2025 (ITA 2552, [A] TM'HANDLOOMS PRIVATE LIMITED C
2553/CHNY/2024)
The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3
COURT ROOM 4
Before Shri Manu Kumar Giri, JM & Shri Amitabh Shukla, AM
MA 63-65/CHNY/2025 (ITA 589- [A] DR. C. VIJAYABASKAR A

591/CHNY/2023)

The Link for Hybrid Hearing is https:Ilitatchennai.my.Webex.comImeetIcourt_room_4
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INCOME TAX APPELLATE TRIBUNAL

Sub: List of cases adjourned from Friday 13.06.2025 to due course

ICER

S

Si.No Appeal No. Assessee Name — Bench —| EH/ Club No.
1 |MA47/CHNY/2025 (ITA [D] D.RAMGOPAL A
583/CHNY/2022)
2 |MAT76/CHNY/2025 (ITA [D] CHITHIRADEVI GANESHWAR C
1218/CHNY/2024) )
3,4 |MAT7,78/CHNY/2025 (ITA 1225, [D] PALLADAM KRISHNASAMY GANESHWAR C
1223/CHNY/2024)
5-8 |MA 79-82/CHNY/2025 (ITA 1227- [D] SG WIND FAARM PVT. LTD. C
1230/CHNY/2024) '
9 |MAB88/CHNY/2025 (ITA [D] PALLADAM KRISHNASAMY GANESHWAR C
1221/CHNY/2024) o
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